
 351  Matters  under

 [श्री प्रताप भानु  शर्मा)

 के  बाक  सो  लद  गया  हा  ।'  अतः  इन  पर-

 को  ध्यान  में  रखते  हूए  शासकीय

 बसूली को  पूर्णतः!  ब्याज  एवं  दण्ड  ब्याज से
 भुक्त  कर  सिफ  मूल  रकम॑  ली  जानी  चाहियौं
 कोर  इसकी  ससली  2  या  3  वर्षा  मों  आसान
 किस्तों  मेँ  की  जानी  चाहिये  ।  इसक  बाद  यदि
 कोइ  किसान  रहि  न  दी  तो  वह  मय  ब्याज
 कें  वसूल  की  जा  सकती  ही  ।  इरार  किसान

 का  भारी  राहते  गलेगी ।

 (ii)  STEPS  NEEDED  TO  PREVENT
 BIRD-HITS  ON  AIRCRAFT  WHILE  ON

 FLIGHT

 SHRI  ८.  LAKKAPPA  :  Sir,  birdg
 in  flights  near  airports  pose  a_  great
 danger  to  aircraft  while  taking  off
 and  while  landing  all  over  the
 World  but  this  danger  has  assumed
 menacing  proportions  in  India.

 wid

 Garbage,  food  scraps  and  left
 overs  of  slaughtered  animals,  if  thrown

 in  the  vicinity  of  airports  attract
 soaring  birds  which  strike  against
 the  aircraft  in  flight.  Such  _  bird
 hits  are  so  sudden  that  it  is  difficult
 for  the  present  day  sophisticated
 types  of  planes  to  deflect  their  flight
 rections  and  avoid  the  course  of
 the  flying  birds.  These  cause  acci-
 dents  resulting  in  force-landing  and

 lashing  of  planes  sometimes  with
 ar  loss  of  lives  and  damages  to

 the  aircraft.

 Itis  estimated  that  losses  sustained
 by  Indian  airlines  in  aircraft  and
 repair  work  due  to  bird-hits  amounts
 to  some  Rs.  20  crores  per  year.  Such
 figures  of  losses  for  the  Indian  Air
 Force  are  much  higher.  These  losses
 ate  in  addition to  deaths  of  some
 passengers  or  se1Jous  Injuries  to  some
 of  them  resulting  from  the  bird-hit
 accidents.
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 and  Madras,  but  near  smaller  air-
 ports  as  well.  Among  bird-hit  ae-
 dents  Delhi,  has  registered  the  largest
 number  compared  to  those  at  other
 airports.  rris  ऑ  attributed  to  the
 location  of  slums  and  Jhuggis  in  near
 by  areas  leading  to  the  discharge  of
 tonnes  of  garbage  and  wastes.  Con-
 stant  cleaning  campaigns,  removal
 of  slaughter-houses  and  other  wastes
 which  attract  the  attention  of  soaring
 birds  to  the  airports  should  be  under -
 taken.  This  is  a  problem  which
 is  to  be  tackled  on  a  war  footing  bas
 and  the  concerned  Minister  shoul  d
 take  up  this  matter  in  a  serious  way.

 (iii)  NEED  TO  DECLARE  ALLAHABAD
 UNIVERSITY  AS  A  CENTRAL  UNI-

 VERSITY

 SHRI  ZAINUL  BASHER
 (Ghazipur)  :  7re  Allahabad  Uni-
 versity  is  one  of  the  oldest  and  pres-
 tigious  universities  in  the  country.
 The  academic  standard  of  this  uni-
 versity  has  always  been  very  high
 It  has  produced  eminent  scholars
 statesmen,  scientists  and  adminis‘
 trators,  who  are  found  in  every
 field  and  everywhere  ४  the  country.

 Allahabad  University  always  had
 a  national  character.  It  attracted
 brilliant  students  from  all  over  the
 country.  It  was  ४  ह०a  privilege  to
 be  the  students  of  the  Allahabad
 University  before  and  after  Indepen-:
 dence.  This  university  received  the
 biggest  shock  when  it  was  not  made
 a  Central  University  after  India
 became  free.  Since  then  it  was
 on  the  path  of  deterioration.  Now
 under  the  supervision  of  the  Govern-
 ment  of  Uttar  Pradesh,  it  has  be-
 come  like  any  other  University  in
 the  State.  The  State  Government
 cannot  give  preferential  treatment
 to  this  University  because  of  obvious
 reasons.  7e  ex-students  of  the
 Allahabad  University  and  the  in-
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